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| 30 APR. 1982 ]

to Questiong 50
Feasibility Report of Sethusamudram
Project

“87. SHRI V. GOPALSAMY:
- SHRI V. VENKA;

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state: TN o=

(a) whether the Commiltee ap-
pointed by Government to make fur-
ther study on the feasibility of Se-
thusamudram Project and to examine
the economic viability of the Project
has since submitteq itz report; and

® (b) if so, what are the findings and
recommendations thereof?:

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) No Sir. ' fis

(b) Does hi0t arise.
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Allotment of land to Nationa (e
operative Unlon by DD.A.

89  SHRI JAGDISH PRASAD
MATHUR: Will the Mimster of
WORKS AND HOUSING ba p'eased

1o state:

(a) whether the National Coopera-
tive Union was allotted a piece of
land in the Hauz Khas area of New
Delhi by the DD.A.; and

(by when the allotment wag made.
what wag the area of the land origi-
nally allotted, conditions of allot-
ment, and the area now under the
occupation of the said orgai:ation?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) and (b) A piot mea-
suring 304 acres was initially allott-
ed to the Union in September, 1968.
In 1976 it was found, on re-demarca-
tion, that the actual area of the plot
was 3.128 acres and the excess was
Union.
The allotment was goveraed hy ihe
standard terms awid conditiong of the
lease deed which was executed by
fhe Union on 18-11-77.-

{ RAJYA SABHA |

to Questions 52

Danish Governmeng ajq for ruarl
water supply schemes .
*90. SHRI GHQUSE MOHIUDDIN
SHEIKH: Will the Minister of
WORKS AND HOUSING pe pleamd
io state: L =
(2) whether the Governnment it
Deomark have offered 1o provide
grant to implement rural water sup-
ply schemes in the country: -

(b) if so, the amount expected from
the Government of Denmark for this
purpose; and

been
waier

(c) the States which huve
selected o provide drhking
under this scheme?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) to (¢) Two Rural
Water supply Projects in the States
of Tamil Nadu and {Karnataka a:si-
sted by the Government of Denmark
are already under implementation.
The wassistance to be reveived for
these two projects is in the shape of,
rigs and other equipment at an esti-
mated cost of 16.0 million Danish Kro-
ner, (Rs, 2 Crores) anmd 19.7 million
Danish Kroner (Rs. 25 Croves) ve:-
pectively. . -

2. The Government of Denmark
have also agreed to assist another pro-
ject for rejuvenation of hand pumps
in the districts of Salem and South
Arcot in Tamil Nadu State. The
equipment assistance expected is of
the order of Rs. 72 lakhs.

3. A proposal for a Rural Water
Supply Project in the Saline Belt of
Orissa is under ccoasideration. A Side
Letier for extending financial assist-
ance of Rs. 1.24 Crores for ihe pre-
paratory phase of the project is ex-
pected to be signed between the two
countries. o .



